Dak Register For Month Starting on 01/09/2022

( Column 1 to 6 are maintained by Office of Registrar. Column 7 and 8 are maintained by concerned section

Diar Date
of

y
No. | Rece
Ipt

2917 01/0
/202 9/20
2 22

2918 01/0
/202 9/20
2 22

2919 01/0
/202 9/20
2 22

2920 01/0
/202 9/20
2 22

2921 01/0
/202 19/20
2 22

2922 |01/0
/202 9/20
2 22

2923 01/0
/202 19/20
2 22

No./Name of
Document Received

F.NO. A-50050/3/2014-
AD.1C(CESTAT) DATED
29/8/2022

F.NO.14(1)/CAR
HIRING/CESTAT/ALD/20
15-PART-II DATED
31/8/2022

F.NO.14(1)/CAR
HIRING/CESTAT/ALD/20
15-PART-II DATED
31/8/2022

NIL DATED 31/8/2022

NIL DATED 31/8/2022

NIL DATED 31/8/2022

F.NO.C-13015/1/2021-
AD.1C(CESTAT) DATED
29/8/2022

Head)

Source

S

BHOWMIC

K, UNDER

SECRETAR

Y OF THE
GOl

MANAS
KUMAR

SINHA, AR,

ALLAHAB
AD

MANAS
KUMAR

SINHA, AR,

ALLAHAB
AD

DR,
CESTAT,

CHANDIGA

RH

DR,
CESTAT,

CHANDIGA

RH

RAKSHA

SAHU, UDC

S

BHOWMIC

K, UNDER

SECRETAR

Particulars
of documents

Renewal of lease
agreement with
HMWSSB for
CESTAT,
Hyderabad -reg.

Sanction of Rs.
21,000/- for M/s
S.S.G. Enterprise
(approved)

Sanction of Rs.
13,755/-
(approved)

Sanction of Rs.
1,00,000/- for O.E
(approved)

Sanction of Rs.
50,000/-
(approved)

Availing LTC for
the Block Period
2021-2022 for her
and her mother-
reg

Online grievance
No.
PMOPG/E/2020/1
012620 of Sh. P J

AcC
N tio

w N
which Fi
sent le

Sectio Li

AR(
Adm

n)

AR(
Adm

n)

AR(
Adm

n)

AR(
Adm

n)

AR(
Adm

n)

AR(
Adm

n)

AR(
Adm

n)



2924 01/0
/202 9/20
2 22

2925 01/0
/202 9/20
2 22

2926 01/0
/202 9/20
2 22

2927 01/0
/202 9/20
2 22

2928 01/0
/202 9/20
2 22

2929 01/0
/202 9/20
2 22

2930 |01/0
/202 9/20
2 22

2931 |01/0
/202 9/20
2 22

F.NO.

PF/CESTAT/MUM/ADMN

/DKG/2016 DATED
26/8/2022

NIL DATED 31/8/2022

NIL DATED 31/8/2022

NIL DATED 25/8/2022

NIL DATED 24/8/2022

C.NO.IV(16)REVIEW/GS
T/DELHI-

Y OF THE
GOl

DR,
CESTAT,
MUMBAI

MUKESH
GUPTA,
DR,CESTA
1

RAIJIV
RANJAN,
LDC

T.V.UNNIK

RISHNAN,
SPS TO
M(T),MUM
BAI

ROHIT
KUMAR
SHUKLA,
DR,
CESTAT,
MUMBAI

KUMAR
SATYAM,

SOUTH/CESTAT/SCONE/ GST,

296/2022-23/2291 DATED

26/8/2022
C.NO.

IV(16)REVIEW/GST/DEL

HI-

SOUTH/CESTAT/SOTC/2

87/2021-22/7793 DATED
26/8/2022

F.NO.2/25/CESTAT/BNPL

BILL/CHD/2016-11 DTD
29/8/2022

SOUTH
DELHI

KUMAR
SATYAM,
GST,
SOUTH
DELHI

DR,
CESTAT,

CHANDIGA for Rs. 9245/-

RH

Joseph, SPS(retd.)
CESTAT-reg

Forwarding of
written
submission of Sh.
Devender Kumar
Grover, LDC-reg

Application for
Earned Leave-reg

office order F.No.
23(51)/Trans/CES
TAT/Admn/2014
dated 05/8/2022-
reg

Application for
Earned Leave of
Sh. Sanjive
Shrivastava-reg

Certificate of
relinquishment of
charge for Sh. P.
Anjani Kumar-reg

Supply of
Certified copy of
CESTAT final
order No. 50654-
50655 of 2022-
reg

Supply of
certified copy of
CESTAT Final
Order No.
50562/2022 dated
8/6/2022-reg

Forwarding of Accou
Sanction Order nt
Sectio
under Sub Head- n

DR(J)

DR(J)

AR(
Adm

n)

AR(
Adm

n)

AR(
Adm

n)

AR(
Adm

n)

AR(
Adm

n)



reg
SUDHAKA Tour Programme

2932 /02/0 CT
RAN. A, of Mr. C.J. .
/2202 3/220 NIL DATED 2/9/2022 SPS Mathew, M(T)- Sectio
CESTAT reg
DR, Forwarding of EL
s 8/22/8 F.NO.3/5/MISC/ADMN-  CESTAT,  Application of Sh. ﬁ;ﬁl
2017-11 DATED 30/8/2022 |CHANDIGA Mukesh Gupta
2 22 n)
RH ,DR-reg
MR. P. Conversion of %
2934 102/0 ANJANI days EL AR(
/202 |9/20 |NIL DATED 24/8/2022 KUMAR,  (18/7/2022 to Adm
2 22 M(T), 22/7/2022) into n)
MUMBAI  |CL-reg
2935 02/0 |F.NO.CESTAT/AHDIPER/ m(RT')RAJU’ Joining Report AR(
/202 19/20 66.2021/334 DATED AHM1ED AB and EL Adm
2 22 26/8/2022 AD modification-reg n)
2936 |02/0 BHAVNA Intimation of AR(
/202 9/20 |NIL 1/9/2022 SINGH, exam-reg Adm
2 22 uDC n)
SHOBHA
2937 02/0 RAJESH, Request for AR(
/202 19/20 |NIL 29/8/2022 STENO promotion to the Adm
2 22 GRADE Il, post of SPS - reg. n)
MUMBAI
Forwarding of
2938 02/0 |F.NO. DR, leave application AR(
/202 9/20 |PF/CESTAT/MUM/SKT/2 CESTAT, of Sh. Santosh Adm
2 22 022 DATED 29/8/2022 MUMBAI Kumar Tiwari, n)
DR-reg
Forwarding of
2939 02/0 [F.NO. DR, joining report of AR(
/202 9/20 |PF/CESTAT/MUM/SKT/2 CESTAT, |Sh. Santosh Adm
2 22 022 DATED 29/8/2022 MUMBAI [ Kumar Tiwari, n)
DR-reg
Verification of
F.NO. credent_ial of LLB
2940 02/0 PE/CESTAT/ADMIN/MU DR, deg_ree |_ssued by AR(
/202 19/20 CESTAT, University of Adm
2 29 M/AKY/2018/607 DATED MUMBAI  Mumbai in n)
29/8/2022
respect of Sh.

Ashutosh Kant



2941 02/0
/202 9/20
2 22

2942 02/0
/202 9/20
2 22

2943 02/0
/202 9/20
2 22

2944 02/0
/202 9/20
2 22

2945 02/0
/202 9/20
2 22

2946 02/0
/202 9/20
2 22

2947 102/0
/202 9/20
2 22

NIL DATED 1/9/2022

F.NO. G-
10(1)/BUDGET/CESTAT/
CHE/2016 DATED
1/9/2022

F.NO.
2/46/ADJUSTMENT
BILLS/ADMN./CESTAT/
CHD-2016 DATED
29/8/2022

F.NO.2/46/ADJUSTMENT
BILLS/ADMN./CESTAT/
CHD-2016 DATED
29/8/2022

F.NO. 4/5/JUDICIAL-
ADMIN/CESTAT/CHD-
2018 DATED30/8/2022

NIL DATED 1/9/2022

NIL

Yadav, Court

Master-reg
CHANDER Medical AR(
KANTA, Reimbursement Adm
SPS claim-reg n)
MOHINDE Accol
R Re-allocation of nt
SINGH,DR, [funds: BE 2022- Sectio
CHANDIGA 23-reg. N
RH

Forwarding of
DR, . Accou
cesTAT, | 2 AT
CHANDIGA _ . N Sectio
RH against the Month

of April-2022

Forwarding of
DR, 24th Adjusq[ment Accou
CESTAT,  IBillsof Rs. 1lac "
CHANDIGA _ . : Sectio
RH against the Month

of April-2022-reg

Daily Order dated

16/8/2022 in

Appeal No.

ST/50919/2015,
DR, daily order dated PA to
CESTAT, 17/8/2022 in Registr
CHANDIGA Appeal No. ar
RH ST/172/2010 and

ST/55299/2013

for transfer to

CESTAT, New

Delhi-reg
P.V.SUBBA
RAOQ, Pronouncement of E':\g?s)tr
MEMBER(T |the order -reg ar
)

Monthly Disposal

Statement of
REKHA Appeals for the  PAto
SHEKHAW :

Month of August, Registr
AT, 2022- Mr. Justice ar
STENO-I '

Dilip Gupta,
President



2948 02/0
/202 9/20
2 22

2949 02/0
/202 9/20
2 22

2950 05/0
/202 9/20
2 22

2951 05/0
/202 9/20
2 22

2952 05/0
/202 9/20
2 22

2953 05/0
/202 9/20
2 22

2954 05/0
/202 9/20
2 22

2955 05/0
/202 19/20
2 22

2956 |05/0
/202 9/20
2 22

2957 |05/0
/202 9/20
2 22

NIL DATED 1/9/2022

NIL DATED 1/9/2022

F.NO. 49(1)/MEDICAL
CLAIM/CESTAT/2017-
PART-IV DATED
2/9/2022

NIL DATED 2/9/2022

NIL DATED 1/9/2022

NIL DATED 2/9/2022

NIL DATED 2/9/2022

F.NO.
CESTAT/AHD/PER/73/20
18/369 DATED 2/9/2022

F.NO.
20(2)/PRES.FILE/GD_LD
CICESTAT/CHE/2017
DATED 30/8/2022

NIL DATED 31/8/2022

DR/AR,
(SINGLE
MEMBER
APPEAL
BRANCH)

AR,
CENTRAL

REGISTRY,

CESTAT,
NEW
DELHI

MANAS
KUMAR

SINHA, AR,

ALLAHAB
AD

SANJAL,
CARE
TAKER

SHRADDH
A

MISHRA,ST

ENO,
CESTAT

BHANU
MEHTA,
STENO
GRADE-II

DIKSHA
SINGH,
STENO-I

DR,
CESTAT,

AHMEDAB

AD

MOHINDE
R SINGH,
DR,
CHENNAI

T.K.SARKA

R, DR,
CESTAT,

KOLKATA

Physical hearing
Cause list

Central registry
cause list for E-
hearing of defect
cases

Sanction of Rs.
23370/-
(approved)

Application for
LTC all india
2018-2021-reg

LPC-reg

Permission to
travel abroad with
family-reg

Availing casual
leave-reg

Relieving order of
Vipul Kannick,
MTS-reg

Forwarding of
Representation of
Sh. Gagandeep,
LDC-reg

HBA interest of
Sh. M. Mondal,

SPS,CESTAT,Ko
Ikata-reg

PA to
Registr
ar

PA to
Registr
ar

AR(
Adm

n)

AR(
Adm

n)

AR(
Adm

n)

AR(
Adm

n)
AR(
Adm
n)
AR(
Adm
n)

AR(
Adm

n)

AR(
Adm

n)



2958 |05/0 SEEMA . CT
For purchasing an

/202 9/20 NIL DATED 2/9/2022 SADANA, official purse-re Sectio
2 2 SPS P g
VINAY
2959 105/0 RAJPUT, Proposal of Librar
/202 9/20 NIL AREA Boopks-re
2 2 SALES g y
MANAGER
ANIL
2960 |05/0 CHOUDHA Permission for PA to
/202 9/20 |NIL DATED 2/9/2022 RY Pronouncement- |Registr
2 22 MEMBER reg ar
Q)
CJ. ..
2961 |05/0 MATHEW Permission for PA to
/202 19/20 |NIL DATED 30/8/2022 ' [Pronouncement- |Registr
> 22 M(T).MUM ar
BAI g
CJ. o
2962 |05/0 MATHEW Permission for
/202 |9/20 NIL DATED 2/9/2022 ' |Pronouncement-
5 29 M(T),MUM re
BAI g
2963 |05/0 E.KI'?C;(HOUD Permission for PA to
/202 9/20 |NIL DATED 29/8/2022 M(J) ' Pronouncement- |Registr
2 22 KOLKATA |"¢9 ar
Online grievance
S No.
2964 05/0 |[F.NO.A-50050/97/2022- iHlCJ)I\VI\I/Z)I\I/IEIFS PMOPG/E/00425 PA to
/202 9/20 |AD.1C (CESTAT) DATED ; 92 of Velankani  Registr
SECRETAR .
2 22 12/9/2022 Electronics ar
Y OF THE )
Private Ltd,
GOl .
Nagaraj H-reg
Online grievance
S. No
2965 05/0 |F.NO.A-50050/96/2022- EHL(J)I\VI\E)I\I/—:”R? PMOPG/E/00426 PA to
/202 19/20 |AD.1C(CESTAT) DATED |.. 18 of Velankani  Registr
SECRETAR .
2 22 1/9/2022 Electronics ar
Y OF THE :
Private Ltd,
GOl .
Nagaraj H-reg
DR. Disposal
2966//05/0 SK.PATI,  Statement for the -0
/202 19/20 |NIL Registr
2 29 M(J), month of August ar

MUMBAI 2022



2967 (05/0
/202 9/20
2 22

2968 05/0
/202 9/20
2 22

2969 05/0
/202 9/20
2 22

2970 05/0
/202 9/20
2 22

2971 05/0
/202 9/20
2 22

2972 06/0
/202 9/20
2 22

2973 06/0
/202 9/20
2 22

2974 106/0
/202 9/20
2 22

2975 |06/0
/202 9/20
2 22

F.NO.CESTAT/AHM/M(J)

/DISPOSAL2022/368

DATED 1/9/2022

NIL

NIL

NIL

NIL DATED 2/9/2022

F.NO. A-50050/98/2022-
AD.1C(CESTAT) DATED
1/9/2022

F.NO.A-50050/99/2022-
AD.1C (CESTAT) DATED
1/9/2022

F.NO.A-50050/100/2022-
AD.1C (CESTAT) DATED
1/9/2022

F.NO.A-50050/104/2022-
AD.1C (CESTAT) DATED
1/9/2022

SPSTO

HON M(J),
RAMESH
NAIR

P.
DINESHA,
M(QJ),

CHENNAI

SULEKHA
BEEVIC.S,
M(Q),
CHENNAI
C.J.
MATHEW,
M(T),
MUMBAI

ANIL
CHOUDHA

RY
MEMBER

V)
S

BHOWMIC

K, UNDER

SECRETAR

Y OF THE
GOl

S

BHOWMIC

K, UNDER

SECRETAR

Y OF THE
GOl

S

BHOWMIC

K, UNDER

SECRETAR

Y OF THE
GOl

S

BHOWMIC

K, UNDER

SECRETAR

Disposal
Statement for the
month of August
2022

Disposal
Statement for the
month of August
2022

Disposal
Statement for the
month of August
2022

Disposal
Statement for the
month of August
2022

PA to
Registr
ar

PA to
Registr
ar

PAto
Registr
ar

PAto
Registr
ar

Disposal
Statement for the
month of August
2022

PA to
Registr
ar

Online grievance
No.
PMOPG/E/2022/0
026962 of Aby
Abraham
Varghese-reg

PA to
Registr

Online grievance

No. PAto
PMOPG/E/2022/0 Registr
1967 filed by Sh. ar

Ravi Gupta-reg

Online grievance

No. PA to
PMOPG/E/2022/0 Registr
565081 filed by
Sh. SN Chamaria-
reg

Online grievance
No.
PMOPG/E/2022/0
045250 filed by

PAto
Registr



Y OF THE |Sh. J. K. Bansal-

GOl reg
T.
VISHWAPR Request for
2976 |06/0 AKASH, roa(iter or PA to
/202 19/20 INIL DATED 05.09.2022 DR, Registr
CESTAT,
2 22 CESTAT, Hyderabad bench ar
HYDERAB Y
AD
T.
VISHWAPR Request for single
2977 06/0 AKASH, me?nber ostor gf PA to
/202 19/20 INIL DATED 05.09.2022 DR, Registr
CESTAT,
2 2 CESTAT, | q=0  h ar
HYDERAB |
AD
2978 06/0 |[F.NO.CESTAT/MUM/STB DR, Matter released | PA D
/202 (9/20 /RELIST/2022 DATED ~ (CESTAT, "% (-2 Registr
2 22 (26/8/2022 MUMBAI g-reg
RAJU. .
2979 06/0 M(T), gﬂt:tgtrzg]?gposa' PA to
/202 19/20 |NIL CESTAT, Appeal of Auaust Registr
2 2 AHMEDAB PP gust lar
2022
AD
SANJIV .
2980 |06/0 SRIVASTA g"t;’tgtr';z]tt)c';posa' PA to
/202 19/20 |NIL VA, Appeal of Registr
2 2 ;\/IEMBER(T AUQUS(2022 ar
2981 106/0 SANJEETA iiggiuneSt for CT
/202 19/20 NIL DATED 2/9/2022 9 Sectio
NEGI experience
2 2 er n
certificate-reg
DR, .
2982 106/0 CESTAT Sanction of Rs. AR(
/202 19/20 NIL DATED 5/9/2022 ' 149956/- Adm
CHANDIGA
2 22 (Approved) n)
RH
2983 06/0 |F,NO.16(1)/ACCO&GH/C [MANAS  |Sanction of AR(
/202 19/20 ESTAT/ALLD/2015- KUMAR  [Rs.48353/- Adm
2 22 PART-1l DATED 5/9/2022 |SINHA, AR (approved) n)
2984 106/0 Request for AR(
/202 19/20 NIL DATED 5/0/2022 | RAKSHA = 0 Pnical Adm
SAHU, UDC eennica
2 22 resignation-reg n)



2985 06/0
/202 9/20
2 22

2986 06/0
/202 19/20
2 22

2987 06/0
/202 9/20
2 22

2988 06/0
/202 9/20
2 22

2989 06/0
/202 9/20
2 22

2990 06/0
/202 19/20
2 22

2991 06/0
/202 19/20
2 22

2992 06/0
/202 19/20
2 22

2993 06/0
/202 9/20
2 22

NIL DATED 5/9/2022

F. NO.- PAO/REV/PRE-
CHECK/CESTAT/1051
DATED 2022

NIL DATED 5/9/2022

NIL DATED 5/9/2022

NIL

F.NO.
PF/CESTAT/MUM/ADMN
IAKY-CM/2018 5/9/2022

F.NO.PF/CESTAT/MUM/
AD/2021/613 DATED
30/8/2022

F.NO.PF/CESTAT/MUM/
VS/2020 DATED 2/9/2022

F.NO.E.11011/1/2019-
HINDI-4-DOR

MANAS
KUMAR

SINHA, AR, Two days CL-reg

ALLAHAB
AD

ACCOUNT
OFFICER,
PAO
REVENUE

MUKESH
GUPTA,
DR,CESTA
T

P.DINESHA

» M(J)

DR,
CESTAT,

CHANDIGA

RH

DR,
CESTAT,
MUMBAI

DR,
CESTAT,
MUMBAI

DR,
CESTAT,
MUMBAI

RITVIK
PANDEY,
JOINT

SECRETAR
Y(REVENU

Clearification of
the Medical
allowance bill in
r/o Johnson
Chacko,UDC-reg

Joining Report

Joining report
after availing
leave-reg

Approval of
minutes of
Purchase
Committee-reg

Verification of the

credentials of the
LLB degree
issued by
university of
Mumbai in
respect of Sh.
Ashutosh kant
Yadav, Court
Master-reg

Request for
transfer to
CESTAT,
Chandigarh-reg

Relieving Order
of Sh. Vikas
Sharma-reg

The Gazette of
India

PAto
Registr
ar

AR(
Adm

AR(
Adm

n)

AR(
Adm

n)

AR(
Adm

n)

AR(
Adm

AR(
Adm

n)

AR(
Adm

n)
AR(
Adm
n)

AR(
Adm

n)



2994 06/0
/202 9/20
2 22

2995 06/0
/202 9/20
2 22

2996 06/0
/202 19/20
2 22

2997 06/0
/202 9/20
2 22

2998 06/0
/202 9/20
2 22

2999 06/0
/202 9/20
2 22

3000 06/0
/202 9/20
2 22

3001 |06/0

F.NO.8/2/JYOTI/LDC/AD
MN/CHD-2022 DATED
1/9/2022

F.NO.08(4)/S.B/LDC/P.F./

CESTAT/ALLD/2017
DATED 31/8/2022

NIL DATED 5/9/2022

C.NO:IV(16)REVIEW/GS
T/DELHI-

SOUTH/CESTAT/SOTC/2

87/2022-23/8207 DATED
1/9/2022

C.NO:IV(16)REVIEW/GS
T/DELHI-
SOUTH/CESTAT/BCC
CONT./325/2022-23/8206
DATED 1/9/2022

NIL DATED 3/9/2022

D.NO.27261/2009/SEC-

XVII-A DATED 26/8/2022

E)

DR,
CESTAT,
CHANDIGA
RH

MANAS
KUMAR
SINHA, AR,
ALLAHAB
AD

DR,
CESTAT,
BANGALO
RE

SUPERITE
NDENT
(REVIEW),
CGST
DELHI
SOUTH
COMMISSI
ONERATE

SUPERITE
NDENT
(REVIEW),
CGST
DELHI
SOUTH
COMMISSI
ONERATE

V.K.PURILA
DVOCATE

ASSISTAN
T
REGISTRA
R,
SUPREME
COURT

F.NO.7(STAT)CESTAT/C DR,

Request for
Correction in
SERVICE BOOK
leave account of
Smt. Jyoti, LDC,
CESTAT,
Chandigarh-reg

Forwarding of
Service Book of
Sh. Sombir, LDC-

reg

Joining Report

Supply of
certified copy of
CESTAT Final
Order No.
50562/2022 dated
8/6/2022-reg

DR(J)

Supply of
certified copy of
CESTAT Final
Order No.
50628/2022 dated
21/7/2022-reg

DR(J)

Listing of appeal
for regular
hearing-reg

DR(J)

Civil Appeal No.
7827 of 2019 in
CA 851 of 2014
in FO 371 of
2005-reg

DR(J)

Institution, DR(J)

AR(
Adm

n)

AR(
Adm

n)

AR(
Adm

n)



/202 19/20 |AL/06/161 DATED CESTAT, Disposal and

2 22  02/09/2022 KOLKATA |Pendency etc for
the month of
August 2022-reg

DR
2 ; Mothly Statement
/320002 8;32/8 F.NO.21/CESTAT/HYD/M CESYAT, for‘_’they ”S]O"’r‘uehszf DR()
-STAT/15/215 DT 1/9/2022 HYDERAB
2 22 AD august-2022-reg
MANAS Bench wise
3003 06/0 |F.NO.17(1)/MS/CESTAT/ KUMAR Disposal of cases
/202 9/20 ALD/2018-19 DTD SINHA, AR, during month of DR(J)
2 22 01/09/2022 ALLAHAB
August-2022
AD
Customs Appeal
3004 06/0 No.
/202 9/20 NIL DATED 5/9/2022 RAMANAN C/51093/2020 DR(J)
2 22 filed by Revenue-
Respondent-reg
3005 |06/0 (F;ﬁ\F{‘:' A Reply to the letter
/202 19/20 |NIL DATED 31/8/2022 ! dated 24/8/2022- |DR(J)
ADVOCAT
2 22 £ reg
DR, Accou
/320(?26 8?2/8 F.NO.1/7/AK/PERS/2015/ |CESTAT, Forwarding of nt
2 29 ADMN DATED 1/9/2022 |CHANDIGA LTC bill-reg Sectio
RH n
DR, Forwarding of Accou

3007 06/0 |F.NO.8/4/MEDICAL/GR.C
/202 |9/20 |/ADMN/CHD-2022
2 22 | DATED 31/8/2022

CESTAT, Sanction order nt
CHANDIGA |under Sub Head- |Sectio
RH Mediacl-reg n

Forwarding of

DR, . Accou
/320828 85’2/8 FNO.2/14/CESTAT/MTS/ CESTAT, !0 gg%e/r for It
CHD-2016 DT 1/9/2022 CHANDIGA | ~ Sectio
2 22 RH under sub head-
reg
3009 (06/0 DR, Forwarding of Accou
1202 19/20 F.NO.2(58)/CESTAT/LIFT CESTAT, sanction order for nt
2 29 /CHD-2016 DT 31/8/2022 |CHANDIGA Rs. 7080/- under |Sectio
RH sub head-OE-reg n
3010 |06/0 'PA(\ELI\J/II\,LR D nAtCCOU
/2202 2/220 NIL DATED 1/9/2022 C. CESTAT, LTC claim-reg Sectio

CHANDIGA n



3011 06/0
/202 9/20
2 22

3012 06/0
/202 9/20
2 22

3013 06/0
/202 9/20
2 22

3014 07/0
/202 9/20
2 22

3015 07/0
/202 9/20
2 22

3016 07/0
/202 9/20
2 22

3017 07/0
/202 9/20
2 22

3018 |07/0
/202 9/20
2 22

3019 |07/0
/202 9/20
2 22

3020 07/0
/202 19/20

NIL DATED 1/9/2022

F.NO.G-
10(1)/BUDGET/CESTAT/
CHE/2016 DATED
1/9/2022

NIL DATED 5/9/2022

NIL DT 6/9/2022

NIL DT 6/9/2022

F.NO
01/CESTAT/BANG/COMP
. DT 5/9/2022

F.NO.8/7/PERS/V.S/LDC/
ADMN/CHD-2022 DT
6/9/2022

F.NO.A-
20(2)/PERS.FILE/RD-
LDC/CESTAT/CHE/2020
DT 6/9/2022

F.NO.A-
19(1)/PERS.FILE/SP-
AR/CHE/2022 DT
6/9/2022

NIL DT 6/9/2022

RH

RAJESH
KUMAR,U
DC,
CESTAT,

CHANDIGA

RH

MOHINDE
R
SINGH,DR

DR,
CESTAT,

CHANDIGA

RH

DR,
CESTAT,

CHANDIGA

RH

DR,
CESTAT,

RH

DR,
CESTAT,

BANGALO

RE

DR,
CESTAT,

RH

MOHINDE
R SINGH,
DR,
CESTAT,
CHENNAI

MOHINDE
R SINGH,
DR,
CESTAT,
CHENNAI

MANWAR
SINGH,

LTC claim-reg

Re-allocation of

funds-reg

Sanction of Rs.

12,42,508/-
(approved)

Sanction of
Rs.20650/-
(approved)

Sanction of Rs.
CHANDIGA 4337/- (approved)

Permission for
Sanction or Rs.
1,07,615.83/-

Forwarding of
CHANDIGA jjoining report-reg

Forwarding of
transfer request of

Sh. Rakshit

Dahiya, LDC-reg

Vetting

up/verification

pay fixation
order-reg

Intimation
regarding

Accou
nt
Sectio
n

Accou
nt
Sectio
n

AR(
Adm

n)

AR(
Adm

n)

AR(
Adm

n)

AR(
Adm

n)

AR(
Adm

AR(
Adm

n)

AR(
Adm

n)

AR(
Adm



3021 07/0
/202 9/20
2 22

3022 07/0
/202 9/20
2 22

3023 07/0
/202 9/20
2 22

3024 07/0
/202 9/20
2 22

3025 07/0
/202 9/20
2 22

3026 07/0
/202 9/20
2 22

3027 07/0
/202 9/20
2 22

3028 07/0
/202 19/20
2 22

3029 |07/0
/202 9/20
2 22

3030 07/0
/202 19/20
2 22

NIL DT 5/9/2022

NIL DT 5/9/2022

NIL DT 1/9/2022

NIL DT 6/9/2022

F.NO.04/CESTAT/HYD/P
F/AJ.K/16 DT 5/9/2022

F.NO.

72/PERSN/CESTAT/KL/2

022 DT 5/9/2022

NIL DT 6/9/2022

NIL DT 6/9/2022

NIL DT 2/9/2022

NIL DT 6/9/2022

UDC, C.T.
SECTION

POOJA
DANGI,
LDC

POOJA
DANGI,
LDC

P.
DINESHA,
M(Q),
CHENNAI

HARSHITA
PANDEY,
AR

T.VISWA
PRAKASH,
DR,
CESTAT,
HYDERAB
AD

DR,
CESTAT,
KOLKATA

JITENDRA
SINGH,
ADVOCAT
E

P. V.
SUBBA
RAO, M(T),
HYDERAB
AD

P.K.CHOUD
HARY,
MEMBER(J

)

AJAY
SHARMA,
M(J),
MUMBAI

purchase of a flat
in Ghaziabad
(U.P)-reg

Intimation of my
post graduation-
reg

Intimation for
applied
examination for
Stenographer-reg

Availing two days
EL-reg

Application for
leave & joining-
reg

Forwarding of
representation of
Sh, Ajay Kumar,
LDC for Transfer
to CESTAT New
Delhi-reg

Joining Report of
Sh. Vipul Kanick,
MTS-reg

Request to list
Similar
Connected
Appeals-reg

Monthly Disposal
Statement of
Appeal of
August2022

Monthly Disposal
Statement of
Appeal of
August2022

Monthly Disposal
Statement of
Appeal of
August2022

DR(J)

PAto
Registr
ar

PAto
Registr
ar

PAto
Registr
ar

AR(
Adm

n)

AR(
Adm

n)

AR(
Adm

n)

AR(
Adm

n)

AR(
Adm

n)

AR(
Adm

n)



3031 07/0
/202 9/20
2 22

3032 07/0
/202 9/20
2 22

3033 07/0
/202 9/20
2 22

3034 08/0
/202 9/20
2 22

3035 08/0
/202 9/20
2 22

3036 08/0
/202 9/20
2 22

3037 08/0
/202 19/20
2 22

3038 08/0
/202 9/20
2 22

3039 08/0
/202 9/20
2 22

3040 08/0

NIL

F.NO.CESTAT/AHD/PER/
73/2018/369 DT 2/9/2022

NIL DATED 7/9/2022

NIL DATED 7/9/2022

NIL DATED 7/9/2022

NIL DATED 6/9/2022

NIL DATED 7/9/2022

NIL DATED 5/9/2022

NIL 7/9/2022

NIL

V.K.

SINHA, SPS

TO M(T),
MUMBAI

DR,
CESTAT,

AHMEDAB

AD

RANJEET
KUMAR,
ASSISTAN

T SECTION

OFFICER,
CA CELL

DR,
CESTAT,

Monthly Disposal
Statement of
Appeal of
August2022

Relieving Order-
reg

Statement on
Sanctioned
Strength(SS),
Person in Position
(PIP)and Service
Cadres in
Ministries/Depart
ments-reg

Sanction of Rs.

CHANDIGA 5362/- (approved)

RH

DR,
CESTAT,

CHANDIGA

RH

ANITHA

JAYAKUM

AR, SPS

SANJAL,
CARE
TAKER

P.DINESHA

» M(J)

SPSTO
HON
PRESIDEN

T, CESTAT

Sanction of water
for the month July
& August Rs.
1615/- & Rs.
2090/-
respectively
(Approved)

Application for
Restricted
Holiday on
8/9/2022-reg

Application for
Restricted
Holiday on
8/9/2022-reg

Application for E.
leave-reg

Sanction of Rs.
2500/-

PAto

Registr

ar

Accou
nt
Sectio
n

S.K.IMOHA |Monthly Disposal PA to

AR(
Adm

n)

AR(
Adm

n)

AR(
Adm

n)

AR(
Adm

n)

AR(
Adm

n)

AR(
Adm

n)
AR(
Adm
n)



/202 9/20
2 22

3041 08/0
/202 9/20
2 22

3042 08/0
/202 9/20
2 22

3043 09/0
/202 9/20
2 22

3044 09/0
/202 9/20
2 22

3045 09/0
/202 9/20
2 22

3046 |09/0
/202 9/20
2 22

3047 /09/0
/202 9/20
2 22

F.NO.4/5/JUDICIAL-
ADMIN/CESTAT/CHD-

2018 DT 5/9/2022

F.NO.CESTAT/MUMBAI/
TAT/TA(TOUR) DT.08

/9/2022

F.NO.13(1)/T&I/CESTAT/
ALLAHABAD/2015-
PART-II DT 8/9/2022

F.NO.26(1)/PURCH.STAT
IONERY/CESTAT/ALD/2

015 DT 8/9/2022

NIL DT 8/9/2022

F.NO.2(23) RSC-

UDC/CESTAT/CHD-2016

DT 8/9/2022

F.NO.CESTAT/MUMBAI/
TA(TOUR) DT 7/9/2022

NTY M(J)

DR,
CESTAT,
CHANDIGA
RH

DR,
CESTAT,
MUMBAI

MANAS
KUMAR
SINHA, AR,
CESTAT,
ALLAHAB
AD

MANAS
KUMAR
SINHA, AR,
CESTAT,
ALLAHAB
AD

DR,
CESTAT,
CHANDIGA
RH

DR,
CESTAT,
CHANDIGA
RH

DR,CESTA
T,MUMBAI

Statement of
Appeal of
August2022

Order reserved dt.
26/4/2022 and
4/5/2022, not
pronounced till
date-reg

Tour claim in
respect of Sh.
Ajay Sharma,
M(J), CESTAT
Mumbai

Sanction of Rs.
9411/- for
telephone
bill(approved)

Sanction of Rs.
4992/- (approved)

Forwarding of
Govt. quarter
surrender slip-reg

Request for
Experience
certificate for the
SSC selection
post phase VIII
submitted by Mr.
Ravi Shekhar
Chaoudhary,
UDC,CESTAT,C
handigarh-reg

TA (Tour) claim
in respect of Shri
Ajay Sharma,
M(J),CESTAT,
Mumbai-reg.

Registr
ar

PA to
Registr
ar

AR(
Adm

n)

AR(
Com

p)

AR(
Admi

AR(
Admi

n)

AR(
Admi

n)

AR(
Admi

n)



3048 09/0
/202 9/20
2 22

3049 09/0
/202 9/20
2 22

3050 09/0
/202 9/20
2 22

3051 09/0
/202 9/20
2 22

3052 09/0
/202 9/20
2 22

3053 09/0
/202 9/20
2 22

3054 /09/0
/202 9/20
2 22

3055 |09/0
/202 9/20
2 22

NIL DT 8/9/2022

F.NO.A-
32(2)/MACP/CESTAT/CH
E./2009 DT 6/9/2022

F.NO.A-44(1)/GPF-
BR/CESTAT/CHE/2010
DT 6/9/2022

NIL

F.NO.11/04/2022-1FU.1II
8/9/2022

NIL DT 7/9/7022

NIL

NIL

PARMOD
KUMAR,

STENO GR-

MOHINDE
R SINGH,
DR,
CESTAT,
CHENNAI

MOHINDE
R SINGH,
DR,
CESTAT,
CHENNAI

P.R.V.

RAMANAN

, SPECIAL
COUNSEL

P.K. JHA,
UNDER

SECREATA
RY(IFU-111)

RAMESH

NAIR, M(J),

CESTAT,

AHMEDAB

AD

ASSISTAN
T

REGISTER,

CENTRAL
REGISTER
Y

DR,
SINGLE
MEMBER
APPEAL
BRANCH,

Auvailing the EL AR( :

Admi
for one day

n)

Implementation AR(
of MACP scheme Admi
in CESTAT-reg. n)
Forwarding of AR(
GPF withrawal Admi
application-reg n)
Custom Appeal -
No. DR(J)
¢/51093/2020-reg
BUDGET-
Submission of
Revised Estimate
2022-23 and Accou

Budget Estimate nt

for the eyar 2023- Sectio
24, Deamand n
No.35-

Department of
Revenue-reg

Permission for
pronouncement of
Reserved Orders
after 4 months-reg

PAto
Registr

PAto
Registr
ar

Cuase list

PAto
Registr
ar

Cause list



CESTAT,

NEW
DELHI
DR
3056 09/0 ’ PAto
/202 19/20 |NIL CUSTOMS Cuase list Registr
2 9 DIVISION ar
BENCH
S. Para wise
3057 09/0 |F.NO.C-18017/8/2022- EHSIL"QE";: comments to the AR(
/202 9/20 AD.1C (CESTAT) DT ! transfer petitions Adm
2 22 [5/9/2022 SECRETAR tiled by s. K n)
Y OF THE Verma T
GOl
DR, .
3058 |12/0 CESTAT Sanction of Rs. AR(
/202 19/20 |NIL DT 9/9/2022 ' A 12,400/- Adm
CHANDIGA
2 22 (approved) n)
RH
DR
3059 12/0 ; . AR(
CESTAT,  Sanction of Rs.
/202 9/20 |NIL DT 9/9/2022 CHANDIGA 2160/- (approved) Adm
2 22 n)
RH
DR, .
3060 12/0 CESTAT Sanction of Rs. AR(
/202 9/20 |NIL DT 9/9/2022 ' A 116,846/- Adm
CHANDIGA
2 22 (approved) n)
RH
DR, Forwarding of
o [F.NO.OCESTAT/BANG/ CESTAT, application along nl
MED/AN DT 19/8/2022 BANGALO \with medical
2 22 : n)
RE claim-reg
Forwarding of
Preliminary
3062 |12/0 |F.NO.23/ESST/AR/CESTA T.K. estimate for AR(
/202 19/20 |T/KOL/2009/163 DT SARKAR, renovation of Adm
2 22 6/9/2022 DR existing space in n)
CESTAT
Kolkata-reg
3063 12/0 RANJU Application for AR(
/202 19/20 NIL DT 9/9/2022 MADRA,SP /PP Adm
leave on 8/9/2022
2 22 S n)
3064 12/0 F.NO.23(33)/POSTING/G HARSHITA i AR(
1202 920 R BC& PANDEY, OMfice Order dt Adm
2 29 D/CESTAT/ADMN./2012- AR ' 19/9/2022 n)

VOL-II DT 9/9/2022



3065 12/0
/202 9/20
2 22

3066 12/0
/202 9/20
2 22

3067 12/0
/202 9/20
2 22

3068 12/0
/202 9/20
2 22

3069 12/0
/202 9/20
2 22

3070 12/0
/202 9/20
2 22

3071 |12/0
/202 9/20
2 22

3072 |12/0
/202 9/20
2 22

F.NO.23(33)/POSTING/G

R.B,C&

D/CESTAT/ADMN./2012-
VOL-II DT 8/9/2022

F.NO.8/6/V.K.S./MTS/AD
MN./CHD-2022 DT

6/9/2022

F.NO.2(4)/P.F./MKS/CEST
AT/ALLD/-2020 DT

5/9/2022

F.NO.01/CESTAT/BANG/

BSS DT 5/9/2022

F.NO.01/CESTAT/BANG/

VPP DT 5/9/2022

F.NO.PF/CESTAT/MUM/
ADMN/AKY-CM/2018 DT

5/9/2022

F.NO.01/CESTAT/BANG/

JUDL DT 7/9/2022

F.NO.GEXCOM/REV/ST/
010/4803/2022-REV/1731

DT 6/9/2022

HARSHITA
PANDEY,
AR

DR,
CESTAT,
CHANDIGA
RH

MANAS
KUMAR
SINHA, AR,
ALLAHAB
AD

DR,
CESTAT,
BANGALO
RE

DR,
CESTAT,
BANGALO
RE

DR,
CESTAT,
MUMBAI

BALASUBR
AMANI S,
AR

LOKESH
KUMAR
JAIN,
ADDITION
AL
COMMISII
ONER,
CGST,BHO

Office Order dt
8/9/2022

Forwarding of
computer advance
application
received from
Sh.Vikram Singh,
MTS-reg

Forwarding
representation of
Sh. M. K. Sinha,
AR-reg

Forwarding of
leave application
alongwith joining
report
Forwarding of
leave application
alongwith joining
report -reg
Verification pf the
credential of the
LLB degree
issuedby
University of
Mumabi in
respect of Sh
Ashutosh Kant
Yadav, Court
Master-reg

Return of original
appeals files-reg

Removal of defect

in filing of appeal DR(J)

-reg

AR(
Adm

n)

AR(
Adm

n)

AR(
Adm

n)

AR(
Adm

n)

AR(
Adm

n)

AR(
Adm

n)



3073 12/0
/202 9/20
2 22

3074 12/0
/202 9/20
2 22

3075 |12/0
/202 9/20
2 22

3076 12/0
/202 9/20
2 22

3077 12/0
/202 9/20
2 22

3078 12/0
/202 9/20
2 22

3079 12/0
/202 9/20
2 22

3080 |12/0
/202 9/20
2 22

3081 12/0
/202 19/20
2 22

F.NO.6/9/CESTAT/COMP
UTER/CHD/2020 DT

7/9/2022

F.NO.1/6/CESTAT/ADMN
-FM/CHD/2015 DT

7/9/2022

NIL DT 7/9/2022

F.NO.6/8/CESTAT/RENT
FILE/CHD/2020-11 DT

6/9/2022

F.NO.6/8/CESTAT/RENT
FILE/CHD/2020-11 DT

6/9/2022

F.NO.6/18/OUTSOURCIN
G/CESTAT/CHD-2020-I1
DT 2/8/2022

F.NO.1/8/CESTAT/CHD-
2015-ADMN DT 6/9/2022

NIL DT 9/9/2022

F. NO. G/26017/1/2022
DGGI CZU DATED

07.09.2022

PAL, MP

DR,
CESTAT,

Forwarding of
Sanction order for

CHANDIGA Rs. 20650/- under

RH

DR,
CESTAT,

Sub Head-IT

Forwarding of
Sanction order for

CHANDIGA Rs. 433/- under

RH

DR,
CESTAT,

Sub Head-OE

Forwarding of
three sanction
orders alongwith

CHANDIGA bills under sub

RH

DR,
CESTAT,

CHANDIGA

RH

DR,
CESTAT,

CHANDIGA

RH

DR,
CESTAT,

CHANDIGA

RH

DR,
CESTAT,

CHANDIGA

RH

ARCHANA,

STENO-I

G. RASHMI,

ADDITION
AL

DIRECTOR,

DTE GEN.
OF GST

Head-OE and IT -
reg

Forwarding of
Sanction order for
Rs. 621254/-
under sub Head-
OE

Forwarding of
Sanction order for
Rs. 621254/-
under sub Head-
OE

Forwarding of
sanction orders
for Rs. 49956/-
under sub head-
OE-reg

Forwarding of TA
on tour bill-reh

Correction in the
uploaded Appeal-
reg

House Building
Advance - Grant
of HBA to Sh. M.
Veeraiyan,
Member (Retd)
CESTAT (then

Accou
nt
Sectio
n

Accou
nt
Sectio
n

Accou
nt
Sectio
n

Accou
nt
Sectio

Accou
nt
Sectio

Accou
nt
Sectio

Accou
nt
Sectio
n

PAto
Registr
ar

Accou
nt
Sectio
n



3082 13/0
/202 9/20
2 22

3083 13/0
/202 9/20
2 22

3084 13/0
/202 9/20
2 22

3085 13/0
/202 9/20
2 22

3086 13/0
/202 9/20
2 22

3087 13/0
/202 9/20
2 22

3088 13/0
/202 9/20
2 22

3089 |13/0
/202 9/20
2 22

3090 13/0
/202 19/20
2 22

F.NO.25(1)/FM/CESTAT/
ALLD/2015 DT 9/9/2022

F.NO.01/CESTAT/BANG/
COMP. DT 12/9/2022

F.NO.

CIC/DOREV/C/2020/6954

38

NIL DT 6/9/2022

NIL DT 5/9/2022

NIL DT 7/9/2022

NIL DT 9/9/2022

F.NO.CESTAT/MUMBAI/
TA(TOUR) DT 7/9/2022

C.NO.IV(16)/REVIEW/GS

T/DELHI-

SOUTH/CESTAT/EMAAR
MGF/451/2022-23/8718

DT 7/9/2022

INTELLIGE DD, DGAE,

NCE,
CHENNAI
ZONAL
UNIT

MANAS
KUMAR

SINHA, AR,

ALLAHAB
AD

DR,
CESTAT,

BANGALO

RE

C.A.JOSEP
H, DR

S.K.PATI,
M(QJ)

T.V.UNNIK

RISHNAN,
SPS TO
M(T)

SULEKHA

BEEVI C.S,

M(J)
HEMANT
KUMAR,
STENO
GRADE-I

DR,
CESTAT,
MUMBAI

KUMAR
SATYAM,
GST,
SOUTH
DELHI

Chennai) - Issue
of No Demand
Certificate for
reconveyance of
mortgaged
property

Sanction of Rs.
8520/- (approved)

Sanction of Rs.
1.07.616/-
(approved)

From Central
Information
Commision, S. k.
Verma case -reg

Application for
Casual leave on
sep.-reg

Application of
Hon. M(T) for
leave-reg

Application for
Casual leave

Application for
C.leave

TA claim for
Ajay Sharma,
M(J)-reg

Supply of
certified copy of
CESTAT Final
Order No.
50806/2022 dated
2/9/2022-reg

AR(
Adm

n)

AR(
Adm

n)

AR(
Adm

n)

AR(
Adm

n)

AR(
Adm

n)

AR(
Adm

n)

AR(
Adm

n)

AR(
Adm

n)



3091 |13/0
/202 9/20

3092 |13/0
/202 9/20

3093 |13/0
/202 9/20

3094 13/0
/202 9/20

3095 |13/0
/202 9/20

3096 |13/0
/202 9/20

3097 13/0
/202 19/20

3098 |13/0
/202 9/20
2 22

3099 |13/0

C.NO.IV(16)CA/02/UDR/2
022/2260 8/9/2022 DT

8/9/2022

D.NO.12850/2018/SEC-
XVII-A DT 2/9/2022

NIL

NIL DT 12/9/2022

NIL

NIL

NIL

F.NO.PF/CESTAT/HK/201

8/632 DT 5/9/2022

DR.B.S.
MEENA,
COMMISSI
ONER,
CGST,
UDAIPUR

AR,
SUPREME
COURT OF
INDIA

HIGH
COURT OF
JUDICATU
RE, AT
ALLAHAB
AD

DEVANAN
D, SATFF
DRIVER,
CESTAT

M&B
ENTERPRIS
ES

M&B
ENTERPRIS
ES

M&B
ENTERPRIS
ES

DR,
CESTAT,
MUMBAI

F.NO.CESTAT/MUM/CB/ DR,

Filing of Misc.
Appeal in respect
of CESTAT, New
Delhi Final Order
No.
A/50421/2022-
SM dt 9/5/2022

Civil Appeal No.
4890 of 2018-reg

Civil Appeal-reg

Repairment of
Car No. DL-10-
C.7979-reg

Reg. providing of
work satisfactory
completion of
GEMC-
51168773689815

Reg. providing of
work satisfactory
completion of
GEMC-
51168770808456
6

Reg. providing of
work satisfactory
completion of
GEMC-
51168770913364
9

Service Book in
r/o/ Sh. Hemant
Kumar Steno-I-
reg

Writ petition (L)

DR(J)

DR(J)

DR(J)

CT
Sectio
n

CT
Sectio
n

CT
Sectio

CT
Sectio

AR(
Adm

n)
AR(



/202 9/20
2 22

3100 13/0
/202 9/20
2 22

3101 13/0
/202 9/20
2 22

3102 13/0
/202 9/20

3103 13/0
/202 9/20

3104 13/0
/202 9/20

3105 13/0
/202 9/20
2 22

3106 13/0
/202 9/20
2 22

3107 13/0
/202 19/20
2 22

3108 |14/0
/202 9/20
2 22

3109 14/0
/202 19/20
2 22

GENERAL DT 2/9/2022  CESTAT,
MUMBAI

MR. S.
NIL DT 2/9/2022 THIRUMAL
Al

MR. RAJIV
KUMAR,
CS,
LUDHIANA

NIL DT 7/9/2022

SUGANDH
A MOKAL,
SPSTO
SENIOR
MEMBER,
MUMBAI

NIL DT 7/9/2022

RACHNA
NIL GUPTA,
M(@)

RAMESH

NIL DT 6/9/2022 NAIR, M(J)

REKHA
SHEKHAW
AT,
STENO-I

P.K.CHOUD
HARY,
MEMBER(J

)

DR,
CESTAT,
MUMBAI

MANAS
F.NO. 49(1)/MEDICAL KUMAR
CLAIM/CESTAT/2017- SINHA, AR,

NIL DT 12/9/2022

NIL DT 12/9/2022

F.NO.CESTAT/EB/RELIS
T/2022/693 DT 7/9/2022

PART-IV DT 12/9/2022 ALLAHAB
AD
F.NO. M.K.

18(1)/MISC/CESTAT/ALD [SINHA, AR,
/2015-PART-IV DATED- |CESTAT,
12/09/2022 ALLAHAB

No. 26651 of
2022-reg

Request to permit
filing in A4 size
paper-reg
COmplaint of
harassment by
your employees-
reg

Forwarding of
complaints
received from
staff alongwith
reply to the
memorandum dt
23/8/222

Monthly Disposal
Statement of
Appeal of August
2022

Permission for
Pronouncement

Permission for
Pronouncement

Permission for
Pronouncement

Matter released
for relisting-reg

Sanction of Rs.
14,533/-
(approved)

Sanction of Rs.
50,000/-
(Approved)

Adm
n)
PA to
Registr
ar

PA to
Registr
ar

PA to
Registr
ar

PA to
Registr
ar

PA to
Registr
ar

PA to
Registr
ar

PA to
Registr
ar

PAto
Registr
ar

AR(
Adm

n)

AR(
Admi

n)



3110 14/0
/202 9/20
2 22

3111 14/0
/202 9/20
2 22

3112 14/0
/202 9/20
2 22

3113 14/0
/202 9/20
2 22

3114 14/0
/202 9/20
2 22

3115 14/0
/202 9/20
2 22

3116 14/0
/202 9/20
2 22

3117 14/0
/202 9/20
2 22

3118 14/0
/202 19/20
2 22

3119 14/0
/202 19/20
2 22

F.NO. 39(1)/0UT
SOURCE/MTS/CESTAT/2
016 DATED-12/09/2022

NIL DATED 12.09.2022

NIL DATED 13.09.2022

NIL DATED 13.09.2022

NIL DATED 13.09.2022

NIL DATED 13.09.2022

NIL DATED 13.09,2022

NIL DATED 12.09.2022

F. NO.
CESTAT/MUMBAI/GEN/
2022/651 DATED
12.09.2022

NIL DATED 13.09.2022

AD
M.K.

SINHA, AR, Sanction of Rs.

CESTAT,
ALLAHAB
AD

RACHNA
GUPTA,
M(@)

SEEMA
SADANA,
SPS

PRAMOD

KUMAR,ST

ENO. GR. |

SPSTO
HONBLE
PRESIDEN
T

SPSTO
HONBLE
PRESIDEN
T

SPSTO
HONBLE
PRESIDEN
T

SANJAY
PRASAD,

STENO GR-

I
DEPUTY

REGISTRA

R

(JUDICIAL)

CESTAT,
MUMBAI

SHENAJ
BANO,
STENO GR
-1

32,951/-
(Approved)

Application for
leave on
13.9.2022-reg.

Application for
cancelling 06
days E.L. -reg.

Medical
Reimbursement
Claim for his and
his wife-reg.
Reimbursement
of RailTel
Corporation of
India Limited -
reg.

Reimbursement
of electricity bill

Correction in the
Appeal Uploaded-
reg.

Deletion of
uploaded daily
orders from
CESTAT website

Listing of ROM
application in
(Custom DB)

Permission to
delete uploaded
order-reg..

Accou
nt
Sectio

CT
Sectio

PA to
Registr
ar

PAto
Registr
r

[<F)

PAto
Registr
ar

PAto
Registr
ar

AR(
Admi

n)

AR(
Admi
n)
AR(
Admi
n)

AR(
Admi

n)



3120 14/0
/202 9/20
2 22

3121 14/0
/202 9/20
2 22

3122 15/0
/202 9/20
2 22

3123 15/0
/202 9/20
2 22

3124 15/0
/202 9/20
2 22

3125 15/0
/202 9/20
2 22

3126 15/0
/202 19/20
2 22

3127 15/0
/202 19/20
2 22

3128 |15/0
/202 9/20
2 22

NIL DATED 13.09.2022

NIL DATED 08.02.2022

F.NO.01/CESTAT/HYD/E
STT/17-11 DT 14/9/2022

F.NO.
01/CESTAT/BANG/BNPL
DATED 14/09/2022

F.NO.
01/CESTAT/BANG/ELEC
T. DATED 14/09/2022

F.NO.

01/CESTAT/BANG/MISC.

DATED 14/09/2022

F.NO.
01/CESTAT/BANG/ADM
N. DATED-14/09/2022

F.NO.
29/CESTAT/BANG/TELE
DATED - 14/09/2022

F.NO.
05/CESTAT/BANG/WAT
ER DATED - 14/09/2022

DEPUTY
REGISTRA
R (SM
BRANCH)

DEPUTY
REGISTRA
R CESTAT,
MUMBAI

T.VISWA
PRAKASH,
DR,
CESTAT,
HYDERAB
AD

DR,
CESTAT,
BANGALO
RE

DR,
CESTAT,
BANGALO
RE

DR,
CESTAT,
BANGALO
RE

DR,
CESTAT,
BANGALO
RE

DR,
CESTAT,
BANGALO
RE

DR,
CESTAT,
BANGALO
RE

Notice dated
13.09.2022

Forwarding of
letter received to
CESTAT,
Mumbai dated
06/09/2022 from
the Office of
Commissioner of
customs, Nhava
seva Maharashtra

Renewal of lease
agreement with
HMWSSB for
CESTAT,
Hyderabad

Sanctioned of Rs.
5,345/-
(Approved)

Sanctioned of Rs.
18,164/-
(Approved)

Sanctioned of Rs.
3,980/-

Sanctioned of Rs.
7080/-
(Approved)

Sanctioned of Rs.
5,095/-
(Approved)

Sanctioned of Rs.
17,367/-
(Approved)

PA to
Registr
ar

PAto
Registr
ar

AR(
Adm

n)

AR(
Admi

n)

AR(
Admi

n)

AR(
Admi

n)

AR(
Admi

n)

AR(
Admi

n)

AR(
Admi

n)



DR,

3129 15/0 F.NO. CESTAT Sanctioned of Rs. AR(
/202 9/20 OS/CESTAT/BANG/RENT |8 © ' 0 14,00,049 Admi
2 22 DATED-14/09/2022 RE (Approved) n)
3130 15/0 ?R’CESTA Pay Fixation of AR(
/202 19/20 NIL DATED 14/09/2022 | Shri. Parveen Admi
2 2 CHANDIGA (i1 2q,UDC n)
RH
DIKSHA
3131 15/0 o AR(
SINGH, Application for .
/202 9/20 NILL DATED - 14/09/2022 | grenS o £ Admi
2 22 | n)
V.P.
PANDEY
3132 15/0 DEPUTY |} rind report. AR(
/202 9/20 INILL DATED 14/09/2022 REGISTRA Admi
2 22 R CESTAT, '*9¥ n)
BANGALO
RE
Application of
Shri. P. Dinesha,
S.BHOMIC |Member
K UNDER |(Judicial),
3133 15/0 F.NO. 19011/11/2022- SECRETAR |CESTAT for the AR(
/202 9/20 |AD.IC (CESTAT) Y TOTHE post of Member Admi
2 22 DATED-12/09/2022 GOVERNM |(Judicial) in n)
ENT OF National
INDIA Company Law
Tribunal (NCLT)
-reg.
DR, Reg. Hindi .
3134 15/0 [F.NO. Hindi
/202 19720 01/CESTAT/BANG/HINDI CESTAT,  Packwada-2022 Trans
2 22 |DATED 14/09/2022 BANGALO from 14/092022 later
RE to 29/09/2022
Forwarding of
F.NO. DR, - Accou
S oy [U12CESTAT/MISC/INF | CESTAT,  ancion Oraer -y
5 |op  |RAICHD2015-2016 CHANDIGA |1 > U Sectio
DATED-12/09/2022 RH OF
DY.REGIST [Forwarding of
F. NO. . Accou
3136 |15/0 2125/CESTAT/BNPL RAR Sanction Order nt
/202 19/20 CESTAT, [for Rs. 16846/- .
2 |2 [BILL/ICHD/2016-11 CHANDIGA lunder Sub Head - | >¢Ct0
DATED- 12/09/2022 n

RH OE



3137 |15/0
/202 9/20
2 22

3138 15/0
/202 9/20
2 22

3139 15/0
/202 9/20
2 22

3140 16/0
/202 9/20
2 22

3141 16/0
/202 9/20
2 22

3142 16/0
/202 19/20
2 22

3143 16/0
/202 9/20

FILE NO.

5/7/BUILDING/ADMN./C

HD-2019 DATED-
12/09/2022

D. NO. 1247/2019/SEC-

XVII-A DATED-
08/09/2022

REF. NO.

CESTAT/WZB/SKM/2022
DATED - 14/09/2022

F.NO A-6(1)/HC-

SC/CESTAT/CHE/2017

DT 13/9/2022

NIL DATED 15/09/2022

F.NO.

PF/RKS/CESTAT/MUM/2
022 DATED - 14/09/2022

F. NO.

DY.REGIST [Forwarding of

RAR Sanction Order
CESTAT, [for Rs.6136/-
CHANDIGA |under Sub Head-
RH OE

ASSISTAN

T

REGISTRA Regarding Civil
R, Appeal No.(s)

SUPREME 6343-6344 of
COURT OF 2022

INDIA NEW
DELHI
S:K. Permission for
MOHANTY pronouncement of
MEMBER orders
(JUDICIAL)
Direction of
Honble Madurai
bench of Madras
MOHINDE |High Court in the
R SINGH, |case of Appeal
DR, No.E/42064/2016
CESTAT, of M/s Balaji
CHENNAI Packaging vs.
Commissioner Of
Central Excise
Tirunelveli
P.K.
(Fi;"OUDHA Earr)ed Ieave_with
EMBERQ SOUT LR
),CESTAT, '
KOLKATA
Joining after
DEPUTY completion of
REGISTRA [course from
R ISTM and back
(JUDICIAL) from leave of Shri
CESTAT, Rohit Kumar
MUMBAI  Shukla, Deputy
Registrar reg.
DEPUTY Request for

PF/CESTAT/MUM/SR/199 REGISTRA |promotion to the

Accou
nt
Sectio
n

DR(J)

PA to
Registr
ar

PA to
Registr
ar

AR(
Admi

n)

AR(
Admi

n)

AR(
Admi



3144 16/0
/202 9/20
2 22

3145 16/0
/202 9/20
2 22

3146 16/0
/202 9/20
2 22

3147 16/0
/202 9/20
2 22

3148 16/0
/202 19/20
2 22

3149 16/0
/202 9/20
2 22

3150 16/0

8/655 DATED - 14/09/2022 R CESTAT,

F. NO.

PF/CESTAT/MUM/SKT/2

022/656 DATED -
14/09/2022

F. NO.

PF/CESTAT/MUM/RKP/2

022/657 DATED -
14/09/2022

FILE NO: 09(11) / R.R/
MTS/P.F./ CESTAT/
ALD/2021 DATED -

15/09/2022

NIL DATED 14.09.2022

C.NO.

IV(16)REVIEW/GST/DEL

HI-

SOUTH/CESTAT/ENI/450

/2022-23/5972 DT
12/09/2022

NIL

NIL DATED 08/08/2022

MUMBAI

DEPUTY
REGISTRA
R CESTAT,
MUMBAI

DEPUTY
REGISTRA
R CESTAT,
MUMBAI

MANAS
KUMAR
SINHA, AR,
CESTAT,
ALLAHAB
AD

SUNDEEP
CHOPRA,
UDC,
CESTAT
DELHI

KUMAR
SATYAM,
GST,
SOUTH
DELHI

DY/ASSIST
ANT
REGISTRA
R
(CENTRAL
REGISTRY)

RAIJIV

post of SPS of
Mrs. Sobha
Rajesh, Steno Gr.
1 regarding.

Forwarding of
leave applications
of Shri. Santosh
Kumar Tiwari,
Deputy Registrar
reg.

Forwarding of
application of
Raushan Kumar
Paswan, Steno Gr.
Il requesting for
temporary
transfer to
CESTAT Channai
-reg.

Technical
resignation and
relieving Order of
Sh. Rahul Raj,
MTS

Application
requesting for
granting E.L. and
Extra-ordinary
leaves ( without
pay )-reg.
Supply of
certified copy of
CESTAT Final
Order No.
50803/2022 dt
31/08/2022

Cause list for
hearing of defect
cases

In response to

AR(
Admi

n)

AR(
Admi

n)

AR(
Admi

n)

AR(
Admi

AR(



/202 9/20
2 22

3151 16/0
/202 9/20
2 22

3152 16/0
/202 9/20
2 22

3153 |16/0
/202 9/20
2 22

3154 16/0
/202 9/20
2 22

3155 20/0
/202 9/20
2 22

3156 20/0
/202 9/20
2 22

3157 |20/0
/202 9/20
2 22

3158 20/0
/202 19/20
2 22

F. NO.
33/CESTAT/BANG/OSP

NIL DATED 13/09/2022

NIL DATED 15/09/2022

NIL

CESTAT/AHD/03/2013/38
9 DT 16/9/2022

F.NO..23/ESTT/AR/CEST
AT/KOL/2009 DT
16/9/2022

F.NO.E11023/1/2022-AD-
HINDI-IV DT 14/9/2022

F.NO.E 30011/4/2022-
HINDI-DOR DT 9/9/2022

RANJAN
LDC,
CESTAT,
ND

DR,
CESTAT,
BANGALO
RE

P.
DINESHA,
M(Q),
CESTAT,
CHENNAI

RAKSHA

SAHU, UDC

DY.

REGISTRA

R (SINGLE
MEMBER

APPEAL

BRANCH)

DR,
CESTAT,

AHMEDAB
AD

T.K.SARKA

R, DR,
CESTAT,
KOLKATA

PREETI

SALAR

PRITI

SELARE

Office order dated
05/08/2022 reg.

Pre-noting
approval no.
19/2022 dated
27/04/2022 - reg.

Intimation of
Purchase of
Property - reg.

Requesting for
experience
certificate reg.

Single Member
(Appeal Branch)
Physical Hearing
Causelist

Jurisdiction of
CESTAT,
Ahmedabad-reg

Forwarding of
Preliminary
estimate for
renovation of
existing space in
CESTAT
Kolkata-reg

Hindi diwas 200
ke uplaksh me
Manniya Home
Ministe, Bahrat
Sarkar ka sandesh

Hindi use related
profarma-reg

Admin
istratio
n
Sectio
n

Admin
istratio

Sectio
n

Admi
n)

AR(
Adm

n)

AR(
Admi

n)

AR(
Admi

n)

AR(
Adm

n)

AR(
Adm

n)

Anja

Anja



3159 20/0
/202 9/20
2 22

3160 20/0
/202 9/20
2 22

3161 20/0
/202 9/20
2 22

3162 20/0
/202 9/20
2 22

3163 20/0
/202 9/20
2 22

3164 20/0
/202 9/20
2 22

3165 20/0
/202 9/20
2 22

3166 20/0
/202 19/20
2 22

3167 20/0
/202 19/20
2 22

NIL DT 12/9/2022

NIL DT 13/9/2022

NIL DT 19/9/2022

NIL

F.NO.9(4)/PF/AS/CESTAT
/ALLD/2018 DT 9/9/2022

NIL DT. 19/9/2022

NIL DT. 15/9/2022

F.NO.7/3/KS-
DR/CESTAT-
CHD/ADMN-2021 DT
15/9/2022

F.NO. A-50050/5/2022-
VIG. DT 14/9/2022

SANJIV

SRIVASTA

VA,

MEMBER(T

)
SULEKHA

BEEVI C.S,

M(Q),
CHENNAI

J.K.
GOLAY,
SPS

SWAPNIL
TIWARI,
AR

MANAS
KUMAR

SINHA, AR,

ALLAHAB
AD

GAJENDRA

SINGH,
HEAD
CLERK

RASHID
ALI SAIFI,
STENO-I,
VCESTAT,

CHANDIGA

RH

DR,
CESTAT,

CHANDIGA

RH

BHUPINDE

R PAL
SINGH,
UNDER

SECRETAR

Y(VIG.)

Joining Report

Application for
Casual leave-reg

Application for
Casual leave

Intimation of
application for
Territorial Army-
reg

Forwarding of
application of Sh.
Arimardan Singh,
MTS-reg

Form of option to
be submitted for
Pay Fixation on

Accou
nt
Sectio

promotion/MACP N

INFSG

House Rent
Receipt, LIC
premium, PPF
Alc for FY 2022-
23-reg

Forwarding of
option form on
MACP of Sh,
Kripa Shankar,
DR-reg

Office
Memorandum

Accou
nt
Sectio

Accou
nt
Sectio
n

Admin
istratio
n
Sectio
n

AR(
Adm

n)

AR(
Adm

n)

AR(
Adm

n)

AR(
Adm

n)

AR(
Adm

n)

AR(
Adm

n)

AR(
Adm

n)

AR(
Adm

n)

Diks
ha



T.VISWA

Renewal of lease

3168 20/0 |F.NO.01/CESTAT/HYD/E EF;AKASH’ agreement with AR(
/202 19/20 |STT/17-11/220 DT CEéTAT HMWSSB for Adm
2 22 |14/9/2022 HYDERAB SEESTAT, HYd. - n)
AD g
S. Permission to
BHOWMIC | .
Py 5?2/8 F.NO.19011/8/2022-AD.1C K, UNDER ‘c’;'f;ge“[r‘feryoagﬁ ﬁgrfn
(CESTAT) DT 9/9/2022 SECRETAR .. '
2 22 Y OF THE Raju, M(T), n)
GOl CESTAT
Joining after
completion of
3170 20/0 |F.NO.PF/RKS/CESTAT/M DR, course from AR(
/202 19/20 |UM/2022/659 DT CESTAT, ISTM and back Adm
2 22 14/9/2022 MUMBAI  from leave of Sh. n)
Rohit Shukla,
DR-reg
Request for
promotion to the
?210721 3?2/8 F.NO.PF/CESTAT/MUM/S BEST AT post of SPS of ﬁdRr%
R/1998/655 DT 14/9/2022 ' Ms. Shobha
2 22 MUMBAI : n)
Rahjesh, Steno-1 -
reg.
ornDE ST
/3210722 5?2/8 F.NO.3/CEGAT/MAS/200 SSINGH’ prior intimation ﬁgr%
0-VOL-1I DT 14/9/2022 ; under Rule 18(2)
2 22 CESTAT, of CCS (Conduct) n)
CHENNAI
Rules-reg
DR/HOO Forwarding of Accou
3173 20/0 ’ .
CESTAT/C Santion Order nt
/202 19/20 INIL DT 14/9/2022 HANDIGAR under Sub Head- Sectio
2 22 .
H Medical-reg n
Supply of
C.NO.1V(16)/ KUMAR certified copy of
3174 20/0 REVIEW/GST/DELHI- SATYAM, CESTAT Final
/202 9/20 |SOUTH/CESTAT/FUTUR GST, Order DR(J)
2 22 |[E BRANDS/505/22- SOUTH No0.50819/2022
23/9310 DT 15/9/2022 DELHI dated 8/6/2022-
reg
3175 20/0 |C.NO. I\V/(16) KUMAR  Supply of DR()
/202 |9/20 \REVIEW/GST/DELHI- SATYAM, (certified copy of



3176 20/0
/202 9/20
2 22

3177 20/0
/202 9/20
2 22

3178 20/0
/202 9/20
2 22

3179 20/0
/202 9/20
2 22

3180 21/0
/202 9/20
2 22

3181 21/0
/202 19/20
2 22

3182 21/0
/202 9/20
2 22

3183 21/0

SOUTH/CESTAT/BCC
CONTRACTORS/325/202
2-23/9164 DT 13/9/2022

NIL DT 19/9/2022

NIL DT 14/9/2022

F.NO.
PF/CESTAT/MUM/ADMN
/2018/650 DT 12/9/2022

CESTAT/AHD/PER/67/20
18/391 DT 20/9/2022

NIL DT 20/9/2022

NIL DT 16/9/2022

NIL DT 16/9/2022

GST,
SOUTH
DELHI

RAKESH

AGARWAL,
JOINT
COMMISSI
ONER(AR)

ANKIT
TOTUKA,
ADVOCAT

E

DR,
CESTAT,

MUMBAI

DR,
CESTAT,

AHMEDAB
AD

DR,
CESTAT,

CHANDIGA

RH

DR,
CESTAT,

CHANDIGA

RH

DR,
CESTAT,

CHANDIGA

RH

F.NO.20(1)/MISC.PURCH/ MANAS

CESTAT Final
Order No.
50628/2022 dated
21/7/2022-reg

Correction of the

DR(J)
name-reg

Appeal files DR(J)

Online grievance

No.

PMOPG/E/2020/1 PA
012620 of Sh. P.

J. Joseph,
SPS(retd.)-reg

Forwarding of
APARs for the
period of 2018-19
& 2019-2020 in
r/o Ms. P.
Prasanna,
technical officer,
CESTAT,
Ahmedabad for -
reg

Admin
istratio
n
Sectio

Seeking sanction
for AMC of RS.
16379/-

Sanction of Rs.
2433/- (approved)
Sh. Ashok
Kumar, UDC

Sanction of Rs.
1528/-
(Approved) SH.
Ashok Kumar ,
ubDC

Sanction of Rs.

Diks
ha

AR(
Adm

n)

AR(
Adm

n)

AR(
Adm

n)

AR(



/202 9/20
2 22

3184 21/0
/202 9/20
2 22

3185 21/0
/202 9/20
2 22

3186 21/0
/202 9/20
2 22

3187 21/0
/202 9/20
2 22

3188 21/0
/202 9/20
2 22

3189 21/0
/202 9/20
2 22

3190 21/0
/202 9/20
2 22

3191 21/0
/202 19/20
2 22

3192 21/0
/202 9/20

CESTAT/ALLD/2015-
PART-IV DT 19/9/2022

F.NO.
33/CESTAT/BANG/OSP
DT 19/9/2022

NIL DT 19/9/2022

NIL DT 20/9/2022

F.NO.A-
24(2)/LEAVE.FILE/SBP-
AR/CESTAT/CHE/2022
DT 20/9/2022

NIL DT 15/9/2022

REF. NO.
CESTAT/MUM/SKM/2022
/663 DT 14/9/2022

NIL

F.NO.16(1)/ACCO&GH/C
ESTAT/ALLD/2015-
PART-I1 DT 19/9/2022

NIL

KUMAR
SINHA, AR,
ALLAHAB
AD

DR,
CESTAT,
BANGALO
RE

SEEMA
SADANA,
SPS

JOGENDER

3680/-
(Approved)

Approval for
OSP-reg

Application for
Earned leave-reg

Application for
leave from

SINGH,MTS 28/8/22 to

MOHINDE
R SINGH,
DR,
CESTAT,
CHENNAI

P .K.
CHOUDHA
RY,
MEMBER(J

)

S.K.MOHA
NTY M(J)

DHARMEN
DER, MTS

MANAS
KUMAR
SINHA, AR,
ALLAHAB
AD

DHARMEN
DER, MTS

19/9/22-reg

Forwarding of
leave and
application dt
16/9/2022, Ms.
Suja B. Pillai-reg

EL with station
leaving
permission-reg

Availing casual
leave and RH for
visiting home
town
LTC(Bhubaneswa
r)

To take
permission for
applying the post
in SSC CGL and
required N.O.C

Sanction of Rs.
6,38,280/-
(approved)

To take
permission for

Adm
n)

AR(
Adm

n)

AR(
Adm

n)

AR(
Adm

n)

AR(
Adm

n)

AR(
Adm

n)

AR(
Adm

AR(
Adm

n)

AR(
Adm

n)

AR(
Adm



2 22 applying the post n)

in FCI and
required N.O.C -
reg
HEMANT
KUMAR,
3193 |21/0 STENO Medical AR(
/202 19/20 |NIL 19/9/2022 GRADE-II, Reimbursement Adm
2 22 CESTAT, claim-reg n)
NEW
DELHI
3194 21/0 E‘K'RC;HOUD Permission for PAto
/202 19/20 |NIL DT 12/9/2022 ! Pronouncement- Registr
MEMBER(J
2 22 ) reg ar
ANIL
3195 21/0 CHOUDHA Permission for re- PA to
/202 19/20 |NIL 20/9/2022 RY listening-reg Registr
2 22 MEMBER ar
()
ANIL
3196 21/0 CHOUDHA Permission for PAto
/202 19/20 |NIL 20/9/2022 RY Pronouncement- | Registr
2 22 MEMBER  reg-reg ar
()
3197 121/0 F.NO.A-20(1)/PERS. :\Q/lgll_l\':gﬁlz Forwarding of AR
: (
1202 19/20 FILE/SDD-STENO DR tran_sfer_ request of Adm
GR.I/CESTAT/CHE/2018 ; Shri Saikat das,
222 DT 200012022 CESTAT, = Istono Gr. I-reg n)
CHENNAI '
S. Peoposal for Admin
3198 210 F.NO.A-12026/502022- OIS (AeCt - igtratio Ania
/202 9/20 |AD.1C(CESTAT) DT i n )
2 22 16/9/2022 SECRETAR [the postof g,y [N
Y OF THE |Assistant registrar
GOl in VCESTAT-reg
ANIL
3199 21/0 CHOUDHA Permission for PAto
/202 19/20 |NIL 20/9/2022 RY Pronouncement - |Registr
2 22 MEMBER reg ar
()
3200 21/0 P. REX Permission for PAto

1202 lor20 |N'L DT 20972022 JERAD, deletion Registr



3201 21/0
/202 9/20
2 22

3202 21/0
/202 9/20
2 22

3203 22/0
/202 19/20
2 22

3204 22/0
/202 9/20
2 22

3205 22/0
/202 9/20
2 22

3206 22/0
/202 19/20
2 22

3207 22/0
/202 9/20
2 22

3208 22/0
/202 9/20
2 22

3209 22/0
/202 9/20
2 22

APPEAL NO.

C/10291/2020-DB/388 DT

16/9/2022

F.NO. MI. SN. 42(1)
HINDI/CESTAT-16 DT

20/9/2022

F.NO.

01/CESTAT/BANG/AN

DT 16/9/2022

F.NO.01/CESTAT/BANG/

VS DT 16/9/2022

F.NO.

01/CESTAT/BANG/KR

DT 16/9/2022

F.NO.01/CESTAT/BANG/

AP DT 16/9/2022

F.NO.

01/CESTAT/BANG/AP DT

16/9/2022

NIL DT 21/9/2022

DA/CIV/15893 DT
16/9/2022

STENO-I,
CESTAT,
CHENNAI

TECHNICA
L OFFICER,
CESTAT,
AHMEDAB
AD

MANAS
KUMAR
SINHA, AR,
ALLAHAB
AD

DR,
CESTAT,
BANGALO
RE

DR,
CESTAT,
BANGALO
RE

DR,
CESTAT,
BANGALO
RE

DR,
CESTAT,
BANGALO
RE

DR,
CESTAT,
BANGALO
RE

RAJESH
CHAURASI
A, SR.
DEVELOPE
R, CESTAT,
KOLKATA

MANISH
DOBHAL,
SECTION
OFFICER(C

modification of
uploaded order

Present status of
appeal no.-reg

To registration for
Hindi Pkhwada
2022 in office-reg

Sanction of Rs.
16,632/-
(approved)

Sanction of Rs.
25,075/-
(approved)

Sanction of Es.
2712/- (approved)

sanction of Rs.
22,051/-
(approved)

Sanction of Rs.
1551/- (approved)

Resignation from
the post of Sr.
Developer at
CESTAT Kolkata

Request for Inter
Departmental
Transfer

ar

PA to
Registr

AR(
Adm

n)

AR(
Admi

n)

AR(
Admi

n)

AR(
Admi

n)

AR(
Admi

n)

AR(
Admi

n)

AR(
Com

p)

AR(
Admi

n)



3210 22/0
/202 9/20
2 22

3211 22/0
/202 9/20
2 22

3212 22/0
/202 9/20
2 22

3213 22/0
/202 9/20
2 22

3214 22/0
/202 9/20
2 22

3215 22/0
/202 9/20
2 22

3216 |22/0
/202 9/20
2 22

F.NO.23/ESTT/AR/CESTA
T/KOL/2009/169 DT

16/9/2022

NIL DT 21/9/2022

NIL DT 21/9/2022

NIL DT 21/9/2022

NIL DT 21/9/2022

NIL DT 21/9/2022

NIL DT 16/9/2022

V)

T.K.SARKA
R, DR,
CESTAT,
KOLKATA

AMIT,
UDC,CEST
AT, NEW
DELHI

VED
PARAKAS
H CHUG,
COURT
MASTER

MUKESH
GUPTA,
DR,
CESTAT,
NEW
DELHI

MANOJ
KUMAR
SHARMA,
UDC,
COMPUTE
R SECTION

MANOJ
KUMAR
SHARMA,
UDC,
COMPUTE
R SECTION

CHIEF
EXECUTIV
E OFFICER,
J.N.SAHAK
ARI
AGRICULT
URE
PRODUCE
PROCESSI

Forwarding of
Preliminary
Estimate for
renovatin of
existing space in
CESTAT,
Kolkata

Application for
purchasing
Computer
advance-reg

Application for
E.L. one day on
22/9/20-22-reg

Application for
E.L. from
22/9/2022 to
23/9/2022-reg

2nd MACP
(Level-5) -reg

Application for 02
days C.L.-reg

Application for
restoration of

Dairy No. 50486-
2021-Appeal

aginst OIO/OIA: |DR(J)
IND-EXCUS-
000-APP-088-20-

21 dt 22/12/2020

& susequent letter

AR(
Admi

n)

AR(
Admi

n)

AR(
Admi

n)

AR(
Admi

n)

AR(
Admi

n)

AR(
Admi

n)



3217 23/0
/202 9/20
2 22

3218 23/0
/202 9/20
2 22

3219 23/0
/202 9/20
2 22

3220 23/0
/202 9/20
2 22

3221 23/0
/202 9/20
2 22

3222 23/0
/202 9/20
2 22

3223 |23/0
/202 9/20
2 22

3224 23/0
/202 9/20
2 22

3225 23/0

NIL DT 22/9/2022

NIL DT 21/9/2022

NIL DT 22/9/2022

NIL

NIL

NIL DT 22/9/2022

F.NO.39(1)/OUTSOURCE/
MTS/CESTAT/2016 DT
22/9/2022

NIL DT 22/9/2022

F.NO.09(11)/R.R/MTS/P.F.

NG
SOCIETY
LTD.

MOHINDE
R SINGH,
DR,
CESTAT,
CHENNAI

RACHNA
GUPTA,
M(@)

ARCHANA,

STENO-II

DR,SINGLE

MEMBER
APPEAL
BENCH

AR,
CENTRAL

REGISTRY,

CESTAT,
NEW
DELHI

DR,
CESTAT,

CHANDIGA

RH

MANAS
KUMAR

SINHA, AR,
CESTAT,AL
LAHABAD

MANOJ
KUMAR
SHARMA,
UDC,

COMPUTE
R SECTION

MANAS

dt 09/11/2021-reg

Adjournment
request filed in
High Court
Matter Appeal

No. E/42064/2016

Balaji Packaging
vs CCE
Tiruneveli-reg

Intimation and
request-reg

Permission for
Pronouncement-
reg

Cause list for E-
hearing of defect
cases

Cause list for
hearing of defect
cases

Sanction of Rs.
16,955/-
(Approved)

Seeking
permission for
hiring two
safaiwala-
(approved)

Application for E.
leave-reg

Technical

PAto
Registr
ar

PAto
Registr
ar
PAto
Registr
ar

PAto
Registr
ar

PA to
Registr
ar

Admin

AR(
Adm

n)

AR(
Adm

n)

AR(
Adm

n)

Anja



/202 9/20
2 22

3226 23/0
/202 9/20
2 22

3227 23/0
/202 9/20
2 22

3228 23/0
/202 9/20
2 22

3229 23/0
/202 9/20
2 22

3230 23/0
/202 9/20
2 22

3231 23/0
/202 9/20
2 22

3232 23/0
/202 9/20
2 22

3233 23/0
/202 9/20
2 22

3234 23/0
/202 9/20
2 22

3235 23/0

/CESTAT/ALD/2021 DT
15/9/2022

F.NO 3/5/MISC/ADMN-
2017-11 DT 19/9/2022

NIL DT 22/9/2022

NIL DT 22/9/2022

NIL DT 22/9/2022

F.NO.

PF/CESTAT/MUM/ADMN

/AKY-CM/2018/676 DT
22/09/2022

NIL DTD 22/03/2022

NIL DT 21/9/2022

NIL DT 21/9/2022

NIL

NIL DT 19/9/2022

KUMAR

SINHA, AR,

CESTAT,
ALLAHAB
AD

DR,
CESTAT,

CHANDIGA

RH

JAGDISH
CHAND,
MTS

ARCHANA,

STENO-II

ARCHANA,

STENO-I

DR,
CESTAT,
MUMBAI

RANJU
MADHRA,
SPS

MANOJ]
KUMAR
MTS

MANOJ]
KUMAR
SHARMA,
UDC,
COMPUTE

R SECTION

LALIT
PRASAD
PANT, SPS

LALIT

resignation and  istratio
relieving Order of n
Sh. Rahul Raj, Sectio
MTS-reg n

Request for
extension of
relieving of
transfer (through
proper channel)

Form of option to
be submitted for
pay fixation on
promotion/MACP
INFSG

Joining report
after availing
leave

Application for
leave on 29
august-reg

Entry of LLB in
service book-reg

Leave application
on 22/9/2022

Form of option to
be submitted for
pay fixation on
promotion/MACP
INFSG-reg

Form of option to
be submitted for
pay fixation on
promotion/MACP
INFSG

Medical
Reimbursement
claim-reg

Medical

ni

AR(
Adm

n)

AR(
Adm

n)

AR(
Adm
n)
AR(
Adm
n)

AR(
Adm

n)

AR(
Adm

n)

AR(
Adm

n)

AR(
Adm

n)

AR(
Adm

n)
AR(



/202 9/20
2 22

3236 23/0
/202 19/20
2 22

3237 23/0
/202 9/20
2 22

3238 23/0
/202 9/20
2 22

3239 23/0
/202 19/20
2 22

3240 23/0
/202 9/20
2 22

3241 26/0
/202 19/20
2 22

3242 26/0
/202 9/20
2 22

NIL

NIL DATED 21.09.2022

F. NO.

16(1)/ACCO&GH/CESTA
T/ALD-2015-PART-II
DATED 21.09.2022

F.NO. G-

10(1)/CESTAT/BUDGET/
2009-VOL-1I DATED

19.09.2022

NIL DATED 21.09.2022

F.NO.A-

20(1)/PERS.FILE/SDD-
STENO.GR.I/CESTAT/CH
E/2018 DT 20/9/2022

F.NO.11/2/2022-

IFU(B&A)/EC DT

19/9/2022

PRASAD
PANT, SPS

SUJAB
PILLAI,
ASSISTAN
T

REGISTRA
R, CESTAT,

CHENNAI

GOVIND
PRASAD,
MTS
(RECORD
SECTION)

MANAS
KUMAR

SINHA, AR,

CESTAT,
ALLAHAB
AD

MOHINDE
R SINGH,
DR,
CESTAT,
CHENNAI

P.R. V.

RAMANAN

, SPECIAL
COUNSEL

MOHINDE
R SINGH,
DR,
CESTAT,
CHENNAI

CHANDER
MOHAN,
SECTION

Reimbursement
claim-reg

Application for
leave

Related to GPF-
10-B for final
payment of GPF

Provision of
conference room
in the vacant
space measuring
850 sgft. at 2nd
floor, Kendriya
Sadan, Civil
Lines, Prayagraj
surrendered by
Labour Welfare
Organisation,
Allahabad

Revised Estimates Accou
for 2022-23 and |nt
budget estimates  Sectio
for 2023-24 n

Revenue appeals
C/571-578/2009
and other related
appeals

Forwarding of
transfer request of
Sh. Saikat Das
Das, Steno Gr. |-
reg

Allocation of fund
under major head
7610-Loans to

DR(J)

OFFICER(IF |Govt. servant etc.

Adm
n)

AR(
Adm

n)

AR(
Admi

n)

AR(
Admi

n)

AR(
Adm

n)

AR(
Adm

n)



U/B&A)/EC under Demand

No. 30-
Department of
Economics
Affairs for FY
2022-23-reg
3243 26/0 e Request for AR(
/202 19/20 |NIL " providing NOC- Adm
STENO.GR.
2 22 reg n)
D
3244 26/0 ANIL Qg\%‘??g&” for AR(
/202 19/20 INIL DT 22/9/2022 KUMAR, Adm
5 |yo MTS 23/9/2022 to 0
26/9/2022-reg
MANOJ
3245 26/0 ot Application for AR(
/202 |9/20 |NIL UDC " |leave and station Adm
2 22 COMPUTE leave-reg n)
R SECTION
3246 26/0 ANIANLH [\ AR(
/202 [9/20 NIL DT 23/9/2022 TRANSLAT | PP Adm
2 22 OR g n)
ROHIT
3247 26/0 |F.NO.CESTATMUMIAC So)AR - IForwarding of RE A%
/202 [9/20 COUNTS-SEC/2018/682 |2 | 2022-23and BE g .
2 22 |DT23/9/2022 CESTAT  2023-24-eg -
MUMBAI

Forwarding of
application for
DR, TA on Tour Accou
CESTAT, advance of RS. nt
AHMEDAB 46,000/- in r/o Sectio
AD Mr.Raju, M(T), |n
CESTAT,
Ahmedabad-reg

Permission for

3248 26/0 |CESTAT/AHD/ADMN/TO
/202 19/20 |UR/08/2013/399 DT
2 22 |23/9/2022

3249 26/0 TEJO SHRI, deletion PA to

/202 |9/20 |NIL 23/9/2022 STENO GR- e . Registr
modification of

2 22 [ ar
uploaded order

3250 26/0 ANIL Permission for re- |PA to

1202 lor20 |N'L DT 23/9/2022 CHOUDHA listening Registr



3251 26/0
/202 9/20
2 22

3252 26/0
/202 9/20
2 22

3253 26/0
/202 9/20
2 22

3254 27/0
/202 9/20
2 22

3255 27/0
/202 9/20
2 22

3256 27/0
/202 9/20
2 22

3257 27/0
/202 9/20
2 22

3258 27/0
/202 19/20
2 22

3259 27/0
/202 19/20
2 22

3260 27/0

NIL DT 23/9/2022

NIL

NIL DT 26/9/2022

NIL DT 26/9/2022

NIL

NIL

NIL DT 26/9/2022

NIL DT 21/9/2022

NIL DT 23/9/2022

NIL DT 23/9/2022

RY
MEMBER

V)
ANIL

CHOUDHA

RY
MEMBER

()

CAT, NEW
DELHI

AJAY
SHARMA,
M(Q),
MUMBAI

SHAMIK

BHOWMIC

K, UNDER

SECRETAR

Y,
DEPARTM
ENT OF
REVENUE

CHANDER
KANTA,
SPS

CHANDER
KANTA,
SPS

ANIL

CHOUDHA

RY
MEMBER
V)

C.J.
MATHEW,
M(T),
MUMBAI

SULEKHA

BEEVI C.S,

M(J)

Permission for
Pronouncement

Item nos. 12 to 16
dated 16.09.2022

Permission for
Pronouncement

Central
information
Commission
order No.
CIC/DOREVI/C/2
020-reg

Medical
Reimbursement
claim-reg
Medical
Reimbursement
claim-reg

Medical
Reimbursement
claim-reg

Application for
casual leave-reg

Earned Leave
application from
30/9/2022 to
7/10/2022-reg

P.DINESHA Request for leave

ar

PA to
Registr
ar

PA to
Registr
ar

AR(
Admi

n)

CPIO

AR(
Adm
n)
AR(
Adm
n)

AR(
Adm

n)

AR(
Adm

n)

AR(
Adm

n)
AR(



/202 9/20
2 22

3261 27/0
/202 9/20
2 22

3262 27/0
/202 9/20
2 22

3263 27/0
/202 9/20
2 22

3264 27/0
/202 9/20
2 22

3265 27/0
/202 9/20
2 22

3266 27/0
/202 9/20
2 22

3267 27/0
/202 9/20
2 22

3268 27/0
/202 9/20
2 22

3269 27/0
/202 19/20
2 22

3270 27/0
/202 9/20
2 22

NIL DT 26/9/2022

NIL DT 26/9/2022

NIL DT 26/9/2022

F.NO.A-

19(1)/PERS.FILE/BS-
AR/2021 DT 22/9/2022

F.NO.A-50050/77/2016-
AD.IC(CESTAT) DT

20/9/2022

F.NO. E.30011/4/2022-
HINDI-4-DOR DT

9/9/2022

F.NO.01/CESTAT/BANG/

KRB DT 21/9/022

F.NO.1/6/RK/PERS/2015/
ADMN-2 DT 20/9/2022

NIL

NIL DT 26/9/2022

» M(QJ)
HEERA

LAL, TWD

SHENAJ
BANO,

STENO GR-

P.K.CHOUD

HARY,

MEMBER(J

)

MOHINDE
R
SINGH,DR

S

BHOWMIC

K, UNDER

SECRETAR

Y OF THE
GOl

PREETI
SALAR

DR,
CESTAT,

BANGALO

RE

DR,
CESTAT,

CHANDIGA

RH
ANIL

CHOUDHA

RY
MEMBER

()
RANJEET

KUMAR,
ASSISTAN

and permission to
leave station

Leave application
from 27/9/2022to
20/9/2022

Joining report
after availing
leave

Joining Report

Submission of
Certificate-reg

Draft wise
comments to the
interlocutory
Application filed
in Contempt case
No. 766 of 2022-
reg

Use of Hindi
language-reg

Forwarding of
letter for issue of
NOC for Renewal
Of Indian
Passport-reg

Forwarding of
LTC bill-reg

Travelling
Allowance Bill
for Tour-reg

India Trade
Promotion
Organization

Accou
nt
Sectio
n

Accou
nt
Sectio
n

CT
Sectio
n

Adm
n)
AR(
Adm
n)

AR(
Adm

n)

AR(
Adm

n)
AR(
Adm
n)

AR(
Adm

n)

AR(
Adm

n)

AR(
Adm

n)



3271 27/0
/202 9/20
2 22

3272 27/0
/202 9/20
2 22

3273 27/0
/202 9/20
2 22

3274 27/0
/202 9/20
2 22

3275 28/0
/202 9/20
2 22

3276 28/0
/202 9/20
2 22

3277 28/0
/202 19/20
2 22

3278 28/0
/202 9/20
2 22

NIL DT 27/9/2022

NIL 18/9/2022

F.NO.
01/CESTAT/BANG/ADM
N. DT 26/9/2022

NIL

F.NO.44/ESTT/DR/CESTA

T/KOL/16 DT 26/9/2022

F.NO.HQ-PP103/11/2022-
PP_1 DT 27/9/2022

F.NO.PF/CESTAT/MUM/
AD/2021 DT 26/9/2022

NIL DATED 27/9/2022

T SECTION
OFFICER,
CA CELL

LALIT
PRASAD
PANT, SPS

N. D.
KAUSHIK,
ADV.

DR,
CESTAT,
BANGALO
RE

HIGH
COURT OF
MADHYA
PRADESH,
INDOR
BENCH

DR,
CESTAT,
KOLKATA

R.S.
PANJIYAR,
UNDER
SEC.TO
THE GOVT.
OF INDIA

DR,
CESTAT,
MUMBAI

HARSHITA
PANDEY,
AR

(ITPO)
organizing India
International
Trade Fair during
Nov. 14-27, 2022-
reg

Request regarding
permission for PAto
making correction Registr
in the Final Order |ar
Number

P.T.130/22 in Admin
O.A. No. 10/2020 istratio
titled as S.K.

Vermavs. UOI-  |Sectio
reg n

Seeking approval
for works/store
required for Court
and Hon.
Members
Chambers-reg

M/s Surya
Roshini Itd vs.
Commissioner of
Central excise -
reg

Centra
I
Registr

Selection of Court
Master-reg

Notice for
Combined
Graduate Level
Examination-
2022-reg

Seeking age

relaxation

regarding-reg

Joining report Admin
after availing istratio
leave n

Dikh
sa

AR(
Adm

n)

AR(
CR)

AR(
Adm

n)

AR(
Adm

n)

AR(
Adm

n)
Anja



3279 28/0
/202 9/20
2 22

3280 28/0
/202 19/20
2 22

3281 28/0
/202 9/20
2 22

3282 28/0
/202 9/20
2 22

3283 28/0
/202 9/20
2 22

3284 28/0
/202 9/20
2 22

3285 28/0
/202 9/20
2 22

3286 29/0
/202 9/20
2 22

3287 29/0
/202 19/20
2 22

3288 29/0
/202 9/20
2 22

NIL 27/9/2022

NIL DT 27/9/2022

REF:
IMPL/SEPT/2022/DEL/CU
S/243 DT 26/9/2022

NIL DT 27/9/2022

NIL 27/9/2022

NIL

F.NO.
CIJM/PERMISSION/2022
DT 28/9/2022

F.NO.
2(41)/CESTAT/PROGRA
MER/CHD-2016 DT
26/9/2022

NIL DT 28/9/2022

NIL DT 28/9/2022

RANJU
MADHRA,
SPS

MUKESH
GUPTA,
DR,CESTA
n

BLASE
DSOUZA

SHOBHA
RAJESH,
STENO

GRADE I,
MUMBAI

P.V.SUBBA

RAO,

MEMBER(T

)

DR,
SINGLE
MEMBER
APPEAL
BRANCH

SUDHAKA

RAN. A,
SPS
CESTAT

DR,
CESTAT,

CHANDIGA

RH

ATIN
SHARMA,
MTS

SHANKAR
P

MTS

Application for
Earned Leave

Ex post facto
permission for the
Test prescribed by
Doctor-reg

Appeal No.
C/86276/2021-
CU(DB)-reg

Permission for
deletion

modification of
uploaded order

Permission for
Pronouncement -

reg

Cause List Phy.-
Hearing

Permission for
Pronouncement

Joining Report of
Mr. Dhyanish
Khanna -reg

Application for
leave from
3/10/2022 to
4/10/2022-reg

Intimation of

MOHANTY purchasing flat-
"reg

Sectio
n

PA to
Registr
ar

PA to
Registr
ar

PAto
Registr
ar

PA to
Registr
ar

PAto
Registr
ar

AR(
Adm

n)

AR(
Adm

n)

AR(
Adm

n)

AR(
Adm

n)

AR(
Adm

n)



3289 29/0
/202 19/20
2 22

3290 29/0
/202 19/20
2 22

3291 29/0
/202 9/20
2 22

3292 30/0
/202 9/20
2 22

3293 30/0
/202 19/20
2 22

3294 130/0
/202 9/20
2 22

3295 [30/0
/202 9/20
2 22

3296 30/0

F.NO.09/CESTAT/BANG/
STORES DT 27/9/2022

F.NO.5/CEGAT/CAL/97

DT 27/9/2022

NIL DT 28/9/2022

NIL DT 29/9/2022

MISC.NO.

28/HINDI/CEGAT-22 DT

27/9/2022

F.NO. 11/2/2022-1FU
(B&A)/EC DT 22/9/2022

NIL DT 26/9/2022

F.NO.44/ESTT/DR/CESTA DR,

Seeking approval

DR,CESTA :
T for sta_tlonary and
BANGALO Misc. item for day

to day work for
RE .

office use-reg

Revised estimate

for 2022-23 on

OE and additional Accol
DR, budget provision nt
CESTAT, |of TRs. Sectio
KOLKATA 25,32,627/- for

renovation of

Office premises-

reg
MS.

DOROTHY Reimburse claim |Accou
JOSEPH, PA for refreshment in nt

TO the office of Sectio
REGISTRA |Registrar-reg n

R

QEE'A’L A Ms.Suja B Pillai
HIGH " |promotion case-
COURT 9
MUKESH |Circular:
GUPTA, Celebrating Hindi
DR,CESTA |Week 2022 in
T office
Allocation of fund
under major head
CHANDER 7610-Loans to
Govt. servant etc.
MOHAN, under Demand
SECTION No. 30-
OFFICER(IF Debartment of
U/B&A)/EC Economics
Affairs for FY
2022-23-reg
KIRAN
KUMAR K, Requesting for
EX-LDC, questing
KOTHANU gratuity-reg
R

Regarding

AR(
Adm

n)

AR(
Adm

n)

AR(
Adm

n)

AR(
Adm

n)

AR(
Adm

n)

AR(



/202 9/20
2 22

3297 30/0
/202 9/20
2 22

3298 30/0
/202 19/20
2 22

3299 30/0
/202 19/20
2 22

3300 |30/0
/202 19/20
2 22

3301 30/0
/202 9/20
2 22

3302 |30/0
/202 9/20
2 22

3303 |30/0
/202 9/20
2 22

T/KOL/16/176 26/9/2022

NIL DT 23/9/2022

NIL DATED 29.09.2022

NIL DATED 29.09.2022

F. NO. A-
28(1)/CESTAT/ACR/2006-
VOL-II DATED
27.09.2022

NIL DATED 30.09.2022

F. NO.
33/CESTAT/BANG/OSP
DATED 26.09.2022

F.NO. D-
24(1)/NIC/CORRES/CHE/
2012 DT 14/9/2022

CESTAT,

KOLKATA

ARVIND
SHARMA,

ADVOCAT

E

T. V.
UNNIKRIS

HNAN, SPS,

CESTAT,
MUMBAI

Y. VEDA

PRAKASH,
STENO GR.

I, CESTAT,
HYDERAB
AD

G

SHRIDHAR,

SPS,
CESTAT,
CHENNAI

AJAY
SHARMA,
M(Q),
CESTAT,
MUMBAI

DR,
CESTAT,

BANGALO

RE

MOHINDE
R
SINGH,DR

selection to the
post of Court
Master

M/s Ocap Chassis
parts Pvt. Ltd
(100 % EOU), A-
1221 & A-1230,
RICO, Industrial
Area,Ghatal,
Bhiwadi, District-
Alwar

Request to delete
final order from
the website

Request for re-
uploading correct
order on website

Forwarding
APAR for the
period from
01.01.2020 to
31.12.2021 - reg.

Permission for
pronouncement of
order

Ref: In
continuation of
pre-noting page
No. 25/2022 and
HQ letter No.
27(40)/Outsourcin
g/CESTAT/Admi
n-08 dated
05.05.2022 - reg.

Hiring of
Technical
Manpower

DR(J)

PA to
Registr
ar

PA to
Registr
ar

PA to
Registr
ar

PA to
Registr
ar

Adm
n)

AR(
Admi

n)

AR(c
omp)



through NICSI-
reg

il




